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(c) No tuch incident occurrcd on the
l7Ui Augitft, 1981.

(d) Doc* not ari«c.

Scales of Drmught»men of CSIR

4435. SHRl NAND K ISH O RE SH.V 
RM A ; Will the Mirii»trr or SCIENCh AND 
TECHNOLOGY Ix: plcawd to itatr:

(a) whether il is a fad tliai thr drau- 
ghtamt^n of Council of Scicntifit and In- 
dufitn*! R ararch arc tltr only cadrc whirn 
have not b<;cn given pay *calr« as per 
I I I  Pay Commiwioii rccommrtid-ititms with 
cfTcct from I January, 1973 in C SIR :

(b) wjiclhcr pay Commii»ioti scale 
have been again rcviicd in Cf’V\l) and 
C SIR  the (Iraughumra arc demanding
parity; and . . , . ,
(c) the rrasoQS fur n(»t givuig the rrvisrd 
■calci to tills cadrr and tlif a( lion l»rini; 
taken to besLow jii.itirc to ilrawiug otaH

TH E MINIS'I ER o r  S I  ATE IN THF. 
D EPA RTM EXTS OF St.TENCE AND 
TECHNOLOGY. ELECTiK>NICS AND 
EN V IRO N M EN r ^SUKI t;.P.N. SINC.il ■:
(a ) to (r ) . Draufjtsmen working under 
tlic C SIR  were given llic pay stvdfs in 
conformily with the retommrndalifnis of 
the III  Pay Comniissinii widi cffct I from 
1-1-73. On rrccipl of tli' ir rrprcsrnlalinns. 
certain pftsts were latrr 'upgraded- Hie 
qurslion of fnrtlirr rrvwion (»f their srale 
of pay and iniprovetncnt in promotion 
prospcci*. ktK'i>ing in view the scales ol 
pay obtaitiiiig in CPWD and other Or-
ganisations and as a part of tlie general 
personnfl policy for Scientific and I eth-
nical staff of CSIR. is on hand and order* 
are expected to l>c issued siiortly.

Report of Vtddlalingam  Commission

4436. SH RI ERA ENB.\R.\SU; Will 
die Minister tif HOME AFFAIRS be 
pleased to state:

(a) whether Government liave considered 
tlic Report of \’aidialingam Commission 
on charges agaiivit Shri Charan Singh, 
former Prime Minister and others;

(b) whether Government arc contempl-
ating to institute criminal proceedings 
i^ainst tiiem as per the findings in tlie 
Report; and

(c) if not, the reasons thereof?

TH E M IN ISTER OF STA'TIE IN  THE 
M IN ISTR Y  OF HOME AFFAIRS 
AND DEPARTM ENT OF PARLIA-
M ENTARY AFFAIRS (SHRI P. \^N- 
KATASUBBAIAH). (a) to (c).

The Govpmment havr not 
far arri\’rd at a deciuon on the follow- 
up action to be taken on the Rqxirt of 
Justicc C. A. X'atdialit^am.

Grants-in-Aid to R n id en ts  1(Velfure 
AsBocimttons, New Delhi

4-417- SH RI L.S. T U R  : WiU the 
M inuicr of HOME AFF.\IRS \x pleawd 
lu refer to the reply given lo Lm tarrcd 
Q_uc*(ion No. 414 on 19 August, 1981 
regarding grants in aid lo Reiidcnts 
Welfare Aiiijtiation, Ne\\ Delhi and slate:

(a wltal action Governmenl have taken 
on iJie cumplaiut received from ihc fio 
resident* uf Ĉ live Square, Sudliar Samiii 
against liie Oflice l>earers of the said Saniiti;

(bi wltclher ihe General body niceling 
wai held utider ihe advice of ilie Area 
AWlfare Ofhcer on 23rd August. but
no stalemenl of accounts for ilif lasl 
year and fur the current year was sub-
mitted tlirougli a specific rcsiilution wai 
parsed at ihe tieneral Body meeting to 
preaeni ilie accnunls uu ihe day (il 
eIeclio:is ;

(c) whether it is aU<i a fact ihai the 
gram in aid recci\'etl from tjnv( rnrnent for 
ihe year i^uo-lii was cnil>ezjjled by 
the othce liearers of the Assvtciitliuii who 
liave snice h it the Associaii^m and the 
colony; and

(d) if s(i, uliat action Governmeni have 
taken ttr propose 10 lake to realise ihe 
umoutil of grant in aid from ihe ofiict* 
liearers and to check recurrence of 
sjch  cases in future ?

TH E MINISTf^R OF STA TE IN TH E 
M IN IST R Y  OF HOM E A FFAIRS 
AND DEPARTMEN^T OF PARLIA-
M ENTARY A FFA IRS, (SH RI P. 
VEN K Vl'ASUBBAlAH^ (a  ̂ The com-
plaint is still imder investigation.

(b) 10 (d'l. No, Sir. The General 
Body meeting was not held on 23-8- 1981.

A meeting of the General Body of the 
Sudhar Samiti was held on 8th August,
1981 under the supervision of the Area 
Welfare Officer. There was no resolu-
tion but an item on the Agenda only w'hich 
related to the expulsion of the General 
Secretary and not to accounts. This also 
could not be considered because of lack 
of quorum. No statement of accounts 
were submitted but the President was 
asked to prepare the accounts for the 
year 1980-81 . Since there were alleged 
irregularities of accounts, it was decided 
at this meeting, that a Sub-Committee 
should be formed to investigate and report




